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To,
The Registrar General,

Principal Bench,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub.: Regarding submission of Report on behalf of Uttar Pradesh Pollution
Control Board in compliance of order dated 20-12-2023 passed by the
Hon’ble National Green Tribunal in O.A. No. 593/2017 Paryavaran
Suraksha Samiti Vs UOI & Ors.

Sir,

In compliance to the direction passed by Hon’ble National Green Tribunal on
20-12-2023 in the matter of O.A. No. 593/2017, Paryavaran Suraksha Samiti Vs UOL &
Ors.. the cumulative report with regard to sewage management, action taken by UPPCB
against defaulters is hereby attached on behalf of Uttar Pradesh Pollution Control
Board. It is requested to put up before Hon’ble National Green Tribunal for kind
perusal.

Yours Sincerely,

%

Encl: As Above

(Sanjeev Kumar Singh)
Member Secretary
T.C. 12 - V, Vibhuti Khand e, wEs-zzso & W - 12 @ Refr =
Gomti Magar, Lucknow - 226010 GE-272631, 2720828, 2720691, 2720601
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REPORT ON BEHALF OF UTTAR PRADESH POLLUTION
CONTROL BOARD IN COMPLIANCE TO THE ORDER DATED
20.12.2023

That the Compliance Report on behalf of the Uttar Pradesh Pollution Control
Board in compliance to the Order Dated 20-12-2023 passed by Hon’ble National
Green Tribunal in O.A. No. 593/2017 Paryavaran Suraksha Samiti Vs UOI & Ors,

That Hon’ble National Green Tribunal {(hercinafter referred to as “NGT")
dated 20.12.2023 has passed the order in O.A. No. 593/2017. The operative portion

for the same is reproduced hereunder:

» .. 58 We also direct UPPCB to take steps in respect to all local bodies in
the State of UP which are discharging untreated sewage or treated water in rivers
by taking samples and verify whether effective _‘r.rearment is being carried out at
STPs already installed and same are meeting parameters prescribed under Water
Act and rules framed thereunder. A cumulativé report in this regard shall be filed
by Member Secretary, UPPCB within three months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF. ... ......."

1. That it is respectfully submitted that the Uttar Pradesh Pollution Control Board
(UPPCB) is regularly monitoring the quality of treated sewage from STP. The
performance of Sewage Treatment Plants based on monitoring done by UPPCB

in the month of February/March 2024 is summarized below:

S.No Detail Number
1 Total Installed STP 134
2 Operational STP 127
i STP Achieving norms 112
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i STP Not Achieving Norms 15

3 STP Not in Operation 7

The status chart of 134 STPs comprising installed capacity, utilized
capacity and status of compliance with respect to standards is enclosed as
Annexure-1. The details of 15 non-complying STPs with analysis data are

enclosed as Annexure 2.

. That it is respectfully submitted that 40 STPs were found to be defaulting and
not achieving norms in the year 2022-23 and 2023-24 (Till March, 2024).
UPPCB has imposed Environmental Compensation of X 6.77 Cr. against these
40 defaulting STPs. That UPPCB has issued letters to District Magistrates for
recovery of Environmental Compensation imposed against defaulting STPs. A
list of 40 Defaulting STPs with data of imposed Environmental Compensation,
deposited Environmental Compensation and letters to DMs is enclosed as

Annexure-3.

. That it is pertinent to mention that UPPCB vides letters dated 03-10-2022,
05-12-2022, and 15-09-2023 have issued directions to concerning the
department for the installation of chlorination unit/appropriate devices in STPs
to achieve the norms of fecal coliform in treated sewage. Copy of Letters dated

03-10-2022, 05-12-2022, and 15-09-2023 are enclosed as Annexure-4.

 That it is submitted that, in compliance with the above directions of UPPCB
123 STPs has installed chlorination unit. There are 03 oxidation pond in Banda,
Fatehgarh (Farrukhabad) & Chitrakoot and 01 constructed wetland in Bithoor
(Kanpur).

. That it is respectfully submitted that there are 377 untapped drains identified in

the State. UPPCB has verified the status of intermediate treatment in these

‘°‘ 2
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drains as per the direction of the Hon'ble Tribunal. It has been found that
bioremediation is being done in 203 drains and 174 drains are discharging

untreated sewage into the rivers without any intermediate treatment.

_ That UPPCB has issued show cause notice to the concerning ULBs from where
discharge is going into the river for imposition of Environmental Compensation
of Rs. 5 Lakh per month per drain which is effective from 01-07-2020. Copy of
show cause notice of UPPCB issued to ULBs discharging 174 untapped drains

are collectively enclosed as Annexure-S.

. That it is respectfully submitted that the UPPCB has filed prosecution under
section 43/44 of the Water (Prevention and Control of Pollution) Act, 1974 as
amended against U.P. Jal Nigam due to the discharge of untreated sewage in the
court of learned Special Judicial Magistrate (Air & Water Pollution Control),

Lucknow as per the details given below :

S. Department/Officer Complained | Under Section | Current
No. prosecuted Number Water Act Status
Nagar Palika Parisad 20/2010 43/44 Under
Muzaffarnagar trial

Kapildev Agrawal, Chairman
1. |Narendra Singh Tewatiya,
Executive Officer

Vijendra Kumar Pal,

Assistant Engineer (Civil)

Nagar Palika Parisad 01/2011 43/44 Under
Mathura trial

Shyam sundar Upadhyay,
2. | Chairman
Janardhan Rai, Executive

Officer

S.S. Johri, Jal Kal Engineer

Nagar Palika Parisad | 98500/2021 41 Under
3. | Khonda Makanpur trial

Ghaziabad. ,
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Krishnakant, Executive

Officer

Ganga Pollution Control | 2212/2021 43/44 Under
Unit, U.P. Jal Nigam, trial
Kanpur

Sandeep  Singh  Visen,
Assistant  Engineer/Project
Manager

Shatrughan Singh, Assistant
Engineer

Rajesh Kumar, Assistant
Engineer

Raghvendra Pratap Yadav,
Junior Engineer

The above report is put up before Hon’ble National Green Tribunal for

perusal and consideration please. SL\

(Sanjeev Kumar Singh)
Member Secretary, UPPCB
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Annexure - 1

Status of Existing 134 STPs in UP

S.No Name of STP City/Town/District Concerning Insta.lled Ut|I|.zed Gap Statu.s of Remarks

Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
1 Bichhpuri Agra Jal Nigam (Urban) 40 24.09 15.91 Complying
2 Dandupura Agra Jal Nigam (Urban) 78 77.67 0.33 Complying
3 Dandupura - 2 Agra Jal Nigam (Urban) 24 17.8 6.2 Complying
4 Devri Road Agra Jal Nigam (Urban) 12 8.29 3.71 Complying
5 Jaganpur Agra Jal Nigam (Urban) 14 14 0 Complying
6 Naglaburhi Agra Jal Nigam (Urban) 2.25 2.25 0 Complying
7 Pilakhar Agra Jal Nigam (Urban) 10 10 0 Complying
8 Manth Road (V'\i"ritdha‘j;z] | Jal Nigam (Urban) 8 76 0.4 Complying
9 Mohamn?adpur/Bl Firozabad Jal Nigam (Urban) 67 47 20 Complying

haripur
10 Mainpuri Mainpuri Jal Nigam (Urban) 23 17 6 Complying
11 Manpur Etah Jal Nigam (Urban) 24 10.86 13.14 Complying
12 Saifai Etawah Jal Nigam (Urban) 1.5 1.4 0.1 Complying
13 Fatehgarh Farrukhabad Jal Nigam (Urban) 2.7 2.7 0 Not Complying
Not Operational STP is presently Non-Operational,
14 Jajmau-3 Kanpur Jal Nigam (Urban) 5 0 5 . Flow of this STP has been diverted
under maintanace
to 130 MLD STP
. . . . STP is Non-Operational due to

15 Kannauj Kannauj Jal Nigam (Urban) 13 0 13 Not Complying unavailability of fund.
16 Aahar Road B::":Sj:::::/ Jal Nigam (Urban) 0.81 0.81 0 Complying
17 S:SI:;:::? Bulandss::::rr/Anup Jal Nigam (Urban) 1.76 1.7 0.06 Complying
18 Dudaheda -3 Gzb/Vijaynagar Jal Nigam (Urban) 70 70 0 Complying
19 Indirapuram Ghaziabad Jal Nigam (Urban) 74 74 0 Complying
20 Dudaheda Gzb/Vijaynagar Jal Nigam (Urban) 56 56 0 Complying
21 Indrapuram-2 Ghaziabad Jal Nigam (Urban) 56 56 0 Complying
22 Kamalpur Meerut Jal Nigam (Urban) 72 72 0 Complying
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
23 Kidwai nagar Muzaffarnagar Jal Nigam (Urban) 32.5 32.44 0.06 Not Complying
24 Malhipur Saharanpur Jal Nigam (Urban) 38 38 0 Complying
25 Pilkhuwa Hapur Jal Nigam (Urban) 3 3 0 Complying
26 Benajeerpur Rampur Jal Nigam (Urban) 14 13.89 0.11 Complying
Not Operational
i
27 Paharigaon Rampur Jal Nigam (Urban) 15 0 15 Sezi%ii:rme Non-Operational
maintanance
28 Rampur Rampur Jal Nigam (Urban) 5 4.98 0.02 Complying
29 Loni Ghaziabad Jal Nigam (Urban) 30 25 5 Complying
30 Bijnor Bijnor Jal Nigam (Urban) 24 23.04 0.96 Complying
31 Laxmital Jhansi Jal Nigam (Urban) 26 22 4 Complying
Mahadev
32 Jal Ni Urb 15 15 0 i
Jharkhandi Gorakhpur al Nigam (Urban) Complying
33 Ramgarhtal Gorakhpur Jal Nigam (Urban) 30 27 3 Complying
34 | Ramghat Ayodhya Ayodhya Jal Nigam (Urban) 12 12 0 Complying
R hat Ayodhya- .
35 |oamend , thdallie Ayodhya Jal Nigam (Urban) 6 25 3.5 Complying
36 Bharwara Lucknow Jal Nigam (Urban) 345 345 0 Not Complying
37 Daulatgan;j Lucknow Jal Nigam (Urban) 42 42 0 Complying
38 Daulatgan;j - 2 Lucknow Jal Nigam (Urban) 14 14 0 Complying
39 Kanwara Road Banda Jal Nigam (Urban) 4 2 2 Not Operational
40 14 MLD Salori Prayragraj Jal Nigam (Urban) 14 14 0 Complying
41 Dinapur Varanasi Jal Nigam (Urban) 140 110 30 Complying
42 Goithaha Varanasi Jal Nigam (Urban) 120 47 73 Complying
43 Dinapur Varanasi Jal Nigam (Urban) 80 87 0 Complying
Network
44 Baniyapur Kanpur Jal Nigam (Urban) 15 0 15 Sewaf,;zsuee wor Non-Operational
45 Modinagar Ghaziabad Jal Nigam (Urban) 20 14 6 Complying
46 Hapur Hapur Jal Nigam (Urban) 30 16 14 Complying
47 Bulandshahar Bulandshahar Jal Nigam (Urban) 40 20 20 Complying
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
48 Vindhyachal Mirzapur Jal Nigam (Urban) 7 3.5 3.5 Complying
Godwa Gadiyani_ . . .
49 Raebareli Raebareli Jal Nigam (Urban) 18 3 15 Complying
50 | Belha Pratapgarh Pratapgarh Jal Nigam (Urban) 8.95 6.9 2.05 Complying
51 Aligarh Aligarh Jal Nigam (Urban) 45 11.5 33.5 Complying
52 Bareilly Bareilly Jal Nigam (Urban) 35 19.8 15.2 Complying
STP Works Completed but no
discharge receiving at STP
53 Shahjahanpur Shahjahanpur Jal Nigam (Urban) 40 0 40 Not Complying currently. After completion of
House Connection work sewage
will be reach at STP
54 Gorakhpur Gorakhpur Jal Nigam (Urban) 5 4 1 Complying
10.445 MLD STP . . STP is designed for year 2034 it
o JalN Rural . ..
55 | nhear Tixi Temple Etawah al Nigam (Rural) 10.445 7.5 2.945 Complying will run on full capacity in 2034
21 MLD STP at . .
56 Urmnrain Etawah Jal Nigam (Rural) 21 21 0 Complying _
STP is designed for year 2034
13.5 MLD STP at . . . .
57 Urmrain Etawah Jal Nigam (Rural) 13.5 8.5 5 Complying it will run on full capacity in
2034
Population in the vicinity of
42 MLD, Sajari i . said STP has not been
58 ’ Kanpur Jal Nigam (Rural 42 22 20 Complyin . .
Kanpur P gam ( ) pying increased as per the previous
assesment.
(a) Bithoor- .
Bhunni nala Kanpur Jal Nigam (Rural) 0.6 0.6 0 _ _
(b) Bithoor - .
Peshwa Nala STP Kanpur Jal Nigam (Rural) 0.1 0.1 0 _ _
( ¢) Bithoor -
Godara and Kanpur Jal Nigam (Rural) 0.08 0.08 0 _ _
59 | Brahmavart Nala
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Concerning

Installed

Utilized

Status of

S.No Name of STP City/Town/District . . Gap ) Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
(d) Bithoor -
Lakshman Nala Kanpur Jal Nigam (Rural) 0.03 0.03 0 _ _
STP
e) Bithoor - lav- .
(ku)sh Nala STP Kanpur Jal Nigam (Rural) 0.22 0.22 0 . _
f) Bithoor - .
}(<a)lvari STP Kanpur Jal Nigam (Rural) 0.27 0.27 0 . _
50 MLD STP . . .
60 Numayadahi Prayagraj Jal Nigam (Rural) 50 58.24 0 Complying B
10 MLD STP . . .
61 Ponghat Prayagraj Jal Nigam (Rural) 10 12.71 0 Complying B
62 25 '\}Qlc')c?raSTP Prayagraj Jal Nigam (Rural) 25 28.48 0 Complying B
60 MLD STP . . .
63 Rajapur Prayagraj Jal Nigam (Rural) 60 76.51 0 Complying B
64 2gsl\gll'3i_s1TP Prayagraj Jal Nigam (Rural) 29 37.58 0 Complying B
65 |20 MLD STP Naini Prayagraj Jal Nigam (Rural) 20 Complying
110.05 0 one outlet
66 |60 MLD STP Naini Prayagraj Jal Nigam (Rural) 60 Complying
10 MLD . . . . .
67 Ramnagar Varanasi Jal Nigam (Rural) 10 9.5 0.5 Complying STP is designed for year 2033
8 MLD . . .
68 Bhagwanpur STP Varanasi Jal Nigam (Rural) 8 10 Complying B
69 | 50 MLD Ramana Varanasi Jal Nigam (Rural) 50 50 Complying B
6 MLDZSTP Garh Hapur / STP is designed for year 2028,
one, . . o )
70 Garhmukeshwar | Garhmukteswar Jal Nigam (Rural) 6 4.5 1.5 Complying it will run on full capacity upto
Hapur 2028
Bs..Mrl]‘ Dt ZS i Hapur / STP is designed for year 2028,
rijghat Zone, . . o )
71 Garhmukeshwar | Garhmukteswar Jal Nigam (Rural) 3 2 1 Complying it will run on full capacity upto
Hapur 2028
6.8 MLD, Masani, . .
72 Mathura Mathura Jal Nigam (Rural) 6.8 6.8 0 Complying B
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S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
14.5 MLD Trans-
yamuna, i .
73 Jamunapar, Mathura Jal Nigam (Rural) 14.5 14.5 0 Complying B
Mathura
30 MLD Masani . .
74 Mathura Mathura Jal Nigam (Rural) 30 30 0 Complying -
16 MLD Trans
75 Yamuna, Laxmi Mathura Jal Nigam (Rural) 16 16 0 Complying _
Nagar, Mathura
04 MLD Vrindavan
76 | Near Pagal Baba Mathura Jal Nigam (Rural) 4 4 0 Complying B
Mandir, Mathura
STP is designed for year 2032,
04 MLD Narora . . .. .
77 (NGRBA) Bulandhsahar Jal Nigam (Rural) 4 3.5 0.5 Complying it will run on full capacity upto
2032
1.5 MLD
78 Anoopshahar Bulandhsahar Jal Nigam (Rural) 1.5 1.9 0 Complying B
Zone A (NGRBA)
01 MLD STP Zone . .
79 B Anoopshahar Bulandhsahar Jal Nigam (Rural) 1 1.1 0 Complying B
STP is designed for year 2036,
80 | 14 MLD Baghpat Baghpat Jal Nigam (Rural) 14 5 9 Complying it will run on full capacity upto

2036
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S.No

Name of STP

City/Town/District

Concerning
Department

Installed
Capacity (In

Utilized
Capacity (In

Gap

Status of
Compliance

Remarks

2

4

5

6

7

9

10

81

58 MLD
Moradabad

Moradabad

Jal Nigam (Rural)

58

34

24

Complying

STP is designed for year 2028
(58 MLD STP has been
designed for the treatment of
135 LPCD discharge capacity,
but only 93 LPCD water supply
is being generated by the
Municipal Corporation,
Moradabad, due to which the
STP is not able to function at
its full capacity.)

82

15 MLD Kasganj

Kasganj

Jal Nigam (Rural)

15

15

Complying

83

14 MLD
PakkaPokhra

Mirzapur

Jal Nigam (Rural)

14

12.68

1.32

Complying

Rehabilitation is done under
NG Program. Shall run at full
capacity in May-2024

84

210 MLD,
Bingawan Kanpur

Kanpur

Jal Nigam (Rural)

210

135

75

Not Complying

There are two partially
untapped drains(Total Disch-
31.5 MLD) in the vicinity of

Bingawan STP, For which DPR
for 1&D works is under
submission of
NMCG.Alongwith this a
project of sewer network
saturation is also ongoing under
UPJN(U) in this area.These
will increase the discharge at
STP.

85

43 MLD Jajmau,
Kanpur

Kanpur

Jal Nigam (Rural)

43

40

Not Complying

86

130 MLD Jajmau,
Kanpur

Kanpur

Jal Nigam (Rural)

130

110

20

Not Complying

There are 6 untapped
drains(Total Disch-11.70
MLD) in the vicinity of 130 &

10
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S.No Name of STP City/Town/District Concerning Insta_lled Utili.zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
42 MLD . . .STP'is designed for yea.r 2033,
87 NainiPrayagraj Prayagraj Jal Nigam (Rural) 42 38 4 Complying it will run on full capacity upto
2033
14 MLD STP is designed for year 2033
88 Phaphamau Prayagraj Jal Nigam (Rural) 14 15 0 Complying ,it will run on full capacity upto
Prayagraj 2033
Pachhetiya . S.TP .is designeFI for year 20'34,
89 Jaunpur ’ Jaunpur Jal Nigam (Rural) 30 25.5 4.5 Complying it will run on its full capacity
upto 2034.
STP is designed for year 2037,
90 Panka, Kanpur Kanpur Jal Nigam (Rural) 30 25 5 Complying it will run on full capacity up
to 2037
STP is designed for year 2033,
91 Jhusi, Prayagraj Prayagraj Jal Nigam (Rural) 16 11 5 Complying it will run on full capacity in
2033
STP is designed for year
92 Budhana Muzaffarnagar Jal Nigam (Rural) 10 6.5 3.5 Complying 2037,it will run on full capacity
up to 2037
93 Bichhpuri - 2 Agra ADA 36 20 16 Complying
94 Kalandi Bihar Agra ADA 4.5 2.3 2.2 Complying
95 Ne;’;\r{g‘r’:r‘g Chitrakoot NPP 3.42 2.24 1.18 Complying
96 Firozabad Firozabad NPP 3 2.25 0.75 Complying
97 Bapudham Ghaziabad GDA 56 1.5 54.5 Complying
98 Govindpuram Ghaziabad GDA 56 11.8 442 Complying
99 Indirapuram 3 Ghaziabad GDA 56 38 18 Complying
100 N'\gg;t'r Ei{g:‘s’fj‘n Ghaziabad GDA 56 24 32 Complying
101 Badalpur Greater Noida Greater Noida 2 2 0 Complying
102 Ecotech 2nd Greater Noida Greater Noida 15 8 7 Complying
103 Ecotech 3rd Greater Noida Greater Noida 20 16 4 Complying

11




4280

S.No Name of STP City/Town/District Concerning Insta_lled Ut|||_zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
104 Kasna Greater Noida Greater Noida 137 88 49 Complying
105 Tronica City Loni UPSIDA 5 3.8 1.2 Complying
106 | Awas Vikas STP Lucknow Awas Vikas 37.5 9 28.5 Complying
107 CG City Lucknow LDA 19 0 19 -
108 |  Hathi Park Lucknow Nagar Nc'gf;;" (Smart | 5 0.5 1| Not Complying
109 Jalkal Lucknow Jalkal 6.5 4 2.5 Complying
Trans Yamuna .
110 (Gowardhan) Mathura NPP 2.76 1.5 1.26 Not Complying
111 Ganga Nagar Meerut MDA 10 5 5 Complying
112 Lohia Nagar Meerut MDA 10 1.5 8.5 Complying
Major Dhyan .
113 Chand Meerut MDA 7 4.5 25 Complying
114 |Modipuram Tiraha Meerut MDA 5 5 0 Complying
115 Pallavpuram Meerut MDA 7 6.5 0.5 Complying
116 | Pallavpuram -2 Meerut MDA 11 59 5.1 Not Complying
117 Pandav Nagar Meerut MDA 3 23 0.7 Not Complying
118 Rakshapuram Meerut MDA 6 4.3 1.7 Not Complying
119 Saardaplzm Phase Meerut MDA 6 6 0 Complying
120 Sainik Vihar Meerut MDA 6 4.5 1.5 Not Complying
Sharda Puri .
121 Phase-1 Meerut MDA 6 43 1.7 Not Complying
122 | Shatabdi Nagar Meerut MDA 15 4.8 10.2 Complying
123 Ved Vyaspur Meerut MDA 15 3.5 11.5 Complying
Not Operational
MDA, New
124 Moradabad Moradabad MDA 20 0 20 No Sewage at
Inlet
Narora Atomic Narora Atomic Power .
125 Power Plant Narora Plant 2.25 1.5 0.75 Complying
126 Sector-123 Noida Noida 35 17 18 Complying
127 Sector-168 Noida Noida 50 23 27 Complying

12
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S.No Name of STP City/Town/District Concerning Insta_lled Utili.zed Gap Statu.s of Remarks
Department Capacity (In| Capacity (In Compliance
1 2 4 5 6 7 8 9 10
128 Sector-50 Noida Noida 25 15 10 Complying
129 Sector-50-2 Noida Noida 34 18 16 Complying
130 Sector-54-2 Noida Noida 33 14 19 Complying
131 Sector-54-3 Noida Noida 54 42 12 Complying
132 STP 123 Noida Noida 80 60 20 Complying
133 STP 168 Noida Noida 100 58 42 Complying
134 DLW Varanasi BLW 12 6 6 Complying
TOTAL 4120.95 | 3107.06 | 1093

13
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List of 15 Non-Complying STPs

A Installed Utilized Status of
. L Concerning R . .
S.No Name of STP City/Town/District Capacity (In| Capacity (In Gap Compliance ( Remarks
Department
MLD) MLD) w.r.t. standards )
1 2 4 5 6 7 8 9 10
1 Fatehgarh Farrukhabad Jal Nigam (Urban) 2.7 2.7 0 Not Complying
. STP is Non-Operational due to
2 K j K j Jal Ni Urb 13 0 13
annauj annauj al Nigam (Urban) Not Complying unavailability of fund.

3 Kidwai nagar Muzaffarnagar Jal Nigam (Urban) 325 32.44 0.06 Not Complying

4 Bharwara Lucknow Jal Nigam (Urban) 345 345 0 Not Complying

STP Works Completed but no
discharge receiving at STP
5 Shahjahanpur Shahjahanpur Jal Nigam (Urban) 40 0 40 Not Complying currently. After completion of
House Connection work sewage
will be reach at STP

There are two partially
untapped drains(Total Disch-
31.5 MLD) in the vicinity of

Bingawan STP, For which DPR
for 1&D works is under
Bing:vlgnM;z?r{pur Kanpur Jal Nigam (Rural) 210 135 75 Not Complying NM Csé.bAn;(l)SnS;:it(l)lfthis .
project of sewer network
saturation is also ongoing under
UPJN(U) in this area.These
will increase the discharge at
STP.

14
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Concernin Installed Utilized Status of
S.No Name of STP City/Town/District & Capacity (In| Capacity (In Gap Compliance ( Remarks
Department
MLD) MLD) w.r.t. standards )
1 2 4 5 6 7 8 9 10
7 43 MKL D Jajmau, Kanpur Jal Nigam (Rural) 43 40 3 Not Complying There are 6 untapped
anpur drains(Total Disch-11.70
MLD) in the vicinity of 130 &
43 MLD STPs, For which DPR
. for 1&D works is under
g |10 l\/}l(:?:::mau, Kanpur Jal Nigam (Rural) 130 110 20 Not Complying submission of
NMCG.Alongwith this
UPIN(U) is also planning for
sewer network saturation in this
9 Hathi Park Lucknow Nagar Nc'gf;r;" (Smart | 5 0.5 1| Not Complying
Trans Yamuna .
10 (Gowardhan) Mathura NPP 2.76 1.5 1.26 Not Complying
11 Pallavpuram - 2 Meerut MDA 11 5.9 5.1 Not Complying
12 Pandav Nagar Meerut MDA 3 2.3 0.7 Not Complying
13 Rakshapuram Meerut MDA 6 4.3 1.7 Not Complying
14 Sainik Vihar Meerut MDA 6 4.5 1.5 Not Complying
Sharda Puri .
15 Phase-1 Meerut MDA 6 4.3 1.7 Not Complying
TOTAL 852.46 687.94 164

15
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Annexure No. 3

EC Imposed ( Oct. 2022 - Mar.2024)

District wise
. = . Total EC Amount
Sl g ica Time Period in which Date of EC EC bal
Diistrict Name of STP Q&M B 7 alance
No " i y EC Imposed Imposed (]"mm'Oct, 2022) Rettivesd Bahner amount (in Remark
(in Rs) & Date R
5.)
. 25.04.23 -01.05.23 11.05.2023 262500 RC letter sent to DM
_ s Va-Tech Wabag Ltd Ref. no.-H03246/UPPCB/CL.
56 MLD Ind : ;
| Gha:ia‘;:fi'“ra'“ Shakti Khand -4, Indirapuram, - 487500 /641/STP Ghaziabad/2023-
Ghaziabad 100523 -15.0523 | 30.05.2023 225000 24
Date-23.11.23
: M/s Va-Tech Wabag Lid
56 MLD Trans Hindon 5 . ;
2 (indirapuram) Ghaziabad Shakti Kh;n:a:il;b'l::impumm, 26.1023 -29.10.23 24.01.2024 150000 - 150000 -
|| Ghaziabad 1050000
RC letter sent to DM
R — . Ref. no.-H03246/UPPCB/CL
70 MLD U.A SBR. Khand (First), UP Jal Nigam 18.01.23-24.01.23 | 01.03.2023 262500 = 1641/STP Ghaziabad/2023-
3 Dudahaida Vijay Nagar, (Urban), 412500 24
Ghaziabad C-9, Sector - 1, RDC, Rajnagar, Date-23.11.23
Ghaziabad
26.1023-29.1023 | 24.01.2024 150000 o =
24.11.22 - 26.12.23 01.02.2023 330000
R— B e Bnig e 27.12.22 - 09.01.23 10.03.2023 140000
4 Banda == SH: a]:gf“g Chitrakoot Dham Mandal, Jal | 10.01.23-21.02.23 05.04.2023 710000 B 1720000 1720000
Sansthan, Karvi, Chitrakoot 22.03.23 - 10.04.23 25.04.2023 200000
24.05.23 - 26.06.23 20.07.2023 340000
04.11.22-25.11.22 29.12.2022 825000
26.11.22-23.12.22 06.01.2023 1050000
24.12.22 -09.01.23 01.02.2023 637500
10.01.23 - 10,02.23 01.03.2023 1200000
11.02.23 - 20.02.23 10.03.2023 375000
Mis Kanpur River Management | 21.02.23 - 10.03.23 05.04.2023 675000
Pvt. Ltd., (Sapoorji Palanji & RC letter sent to DM
¢ apo;:f Lid ! 11.03.23 -31.03.23 18.04,2023 787500 Ref. no.-HO8108/UPPCBICL
: Conmgmay ) - 8400000
5 Kanpur 130 MLD Jajmau, Kanpur 3/83, Vishnupuri, P— 225000 /659/STP Kanpur/2023-24
b 0 dei, | TemaA-IRORE | OO Date-07.03.24
Kanpur Nagar 07.04.23 - 17.04.23 03.05.2023 412500
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TOt':ll

District wise

. ]

SL. ’ Siu e . : EC Amount
N]o District Namc of STP O&M By T:mcElg :::‘;;:c:hmh D: r::p:‘;':jc (From- Oct, 2022 ) Recoverd Balance Eaf,::;ﬁ:: Remark
(in Rs.) & Date Rs)
18.04.23 - 28,0423 11.05.2023 412500
29.04.23 - 15.05.23 30.05.2023 637500
16.05.23 -02.06.23 19.06.2023 675000
03.06.23 - 11.06.23 19.07.2023 337500
10.11.23 - 13.11.23 12.12.2023 150000
r l 071022301022 | 09.122022 900000
31,1022 -25.11.22 29.12.2022 975000
26.11.22-23.12.22 06.01.2023 1050000
24.12.22 - 12.01.23 01.02.2023 750000
13.01.23 - 10.02.23 01.03.2023 1087500
11.02.23 -22.02.23 10.03.2023 450000
23.02.23 - 10.03.23 05.04.2023 600000
11.03.23 -31.03.23 18.04.2023 787500
01.04.23 - 06.04 23 25.04,2023 225000 RC letter sent to DM
07.04.23 - 14.04.23 03.05.2023 300000 Ref. no.-HO7109/UPPCB/CL
, 15.04.23 - 26.04.23 11.05.2023 450000 = /660/STP 210 MLD
Ngffﬁ' d’"{;ﬁ;ﬁ;ﬁ? ;,l“ 270423 -15.0523 | 30052023 712500 B'“g?;g“};a"w
" 210 MLD, Bingawan Company Pyt Ltd.) 16.05.23 02.06.23 19.06.2023 675000 — Wik i
Kanpur 3/83, Vishnupuri, 03.06.23 - 27.06.23 19.07.2023 937500
Flat No. -101, 1st Floor, 28.06.23 - 04.07.23 20.07.2023 262500
Kanpur Nagar 05.07.23 - 11.07.23 02.08.2023 262500
12.07.23 - 28.07.23 16.08.2023 637500
29.07.23 - 15.08.23 28.08.2023 675000
16.08.23 - 28.08.23 11.09.2023 487500
29.08.23 - 05.09.23 22.09.2023 300000
06.09.23 - 20.09.23 05.10.2023 562500
21.09.23 - 03.10.23 26.10.2023 487500
- 04.10.23-25.10.23 20.11.2023 825000
26.10.23 -29.11.23 12.12.2023 1312500
30.11.23 - 08.12.23 24.01.2024 337500 = -
09.12.23 -23.01.24 12.02.2024 1725000 44925000
24.0124 -27.02.24 19.03.2024 1312500
- 04,1122 -25.11.22 29.12.2022 825000
26.1122-23,12.22 06.01.2023 1050000
24,1222 -09.01.23 01.02.2023 637500
10.01.23 - 10.02.23 01.03.2023 1200000
11.02.23 - 20.02.23 10.03.2023 375000 R
M/s Kanpur River Management 21.0223-1003.23 05.04.2023 675000 Ref. no.-H06595/1IPPCB/CL
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. S— . Total EC at L District wise
rfr:; District Name of STP O&M By L "“"E'g :":‘I’":Ec:""" n::p:z:;c (From Oct, 2022) Soererd Balance ':ﬁ::::‘:: Remark
(in Rs.) & Date Rs.)
Pvt. Ltd., (Sapoorji Palanji &
- RS Tt Com;(san? - v: uq.)l 11.03.23-31.03.23 18.04.2023 787500 = — /661/STP 43 MLD Jajmau
3/83, Vishnupuri, 01.04.23 - 06.04.23 25.04.2023 225000 Kanpur/2023-24
B ’:&n‘lm{qls‘ Floor, 07.04.23 - 17.04.23 03.05.2023 412500 S
G 18.04.23 - 28.04.23 11.05.2023 412500

29.0423 - 15.05.23 30.05.2023 637500

16,05.23 -02.06.23 19.06.2023 675000

03.06.23 - 15.06.23 19.07.2023 487500

12.12.23 - 19.01.24 12.02.2024 1462500

20.01.24 - 02.03.24 19.03.2024 1612500 - -

04.11.22 -25.11.22 29.12.2022 275000

26.11.22 -23.12.22 06.01.2023 350000

24.12.22 - 09.01.23 01.02.2023 212500

10.01.23 - 10.02.23 01.03.2023 400000

11.02.23 - 20.02.23 10.03.2023 125000

21.02.23 - 10.03.23 05.04.2023 225000

11.03.23 -31.03.23 18.04.2023 262500

01.04.23 - 06.04.23 25.04.2023 75000

07.04.23 - 17.04.23 03.05.2023 137500 o T——
18.04.23 - 28.04.23 11.05.2023 137500 Ref. noHO7108/UPPCB/CL
29.04.23 - 15.05.23 30.05.2023 212500 = /662/STP 05 MLD Jajmau

Project Manager, 16.05.23 -02.06.23 19.06.2023 225000 Kanpur/2023-24
8| Kampw | SMLD, Jaiman, Kengur| O s;u;?;};mcﬁﬁn glnin 03.0623-26.0623 | 19.07.2023 300000 5962500 RRA-I00% 84
it X 27.06.23 - 03.07.23 20.07.2023 87500

04.07.23 - 10.07.23 02.08.2023 87500

11.07.23 - 28.07.23 16.08.2023 225000

29.07.23 - 14.08.23 28.08.2023 212500

15.08.23 - 28.08.23 11.09.2023 175000

29.08.23 - 05.09.23 22.09.2023 100000

06.09.23 - 18.09.23 05.10.2023 162500

19.09.23 - 03.10.23 26.10.2023 187500

04.10.23-25.10.23 20.11.2023 275000

26.10.23 -27.11.23 12.12.2023 412500

28.11.23 - 08.12.23 24.01.2024 137500 - =

09.12.23 - 19.01.24 12.02.2024 525000

20.01.24 -23.02.24 19.03.2024 437500
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) . . ' Total * EC Asicunt District wise ¢
S e ; ;
No District Name of STP O&M By T'm':_:lz;:::d bt Hateot £C (From Oect, 2022 ) Recoverd Balance - hsh"?e Remark
posed Imposed b amount (in
(m RS.) & Date Rs.)
; RC letter sent to DM
P 1 Manager,
Gl D Ref. no.-H05566/UPPCB/CL
9 | Famukhabad 2.7MLD Fatchgarh UP Jal Nigam (Urban), 02.05.23 - 07.05.23 02.06,2023 60000 - 60000 60000 |/649/STP Farrukhabad/2023-
Farrukhabad 24
Date-12.01.2024
03.06.23 - 26.06.23 19.07.2023 660000
Executive Engineer, 27.06.23 - 04.07.23 20.07.2023 160000 RC letter sent to DM
; 13 MLD Jalalpur, UP Jal Nigam (Urban), Ref. no.-H05565/UPPCB/CL
10|  Kannauj Aanuger, Kanpte Delis Urban Collectrses Tiraha 05.07.23 -17.07.23 02.08.2023 260000 - 1780000 1780000 [° oo Kannau/2023.24
Farrukhabad 26.07.23 - 16.08.23 28.08.2023 440000 Date-12.01.2024
B | 17.0823-29.08.23 11.09,2023 260000
M/s Adani Water Ltd, Gangh
1 25 MLD Kodra Prayagraj | Pollution Control Unit, Nainl3 28.09.2022 20.03.2023 25000 - 25000
Mirzapur Rd, Prayagraj ﬁ RC letter sent to DM
| MJs Adani Water Lid, Gangl Ref. no.-H05564/UPPCB/CL
12| Prayagraj L "';}D Ponghat Pollution Control Unit, Nain} 28.09.2022 20.03.2023 25000 - 25000 87500 /663/STP Prayagraj
- rayagry Mirzapur Rd, Prayagraj % Naini/2023-24
M/s Adani Water Lid, Ganga Date-12.01.2024
13 80 MLD Naini Prayagraj | Pollution Control Unit, NainL} 28.09.2022 20.03.2023 37500 3 37500
Mirzapur Rd, Prayagraj &
M/s RCC Developers Ltd, 21.03.23 05.04.2023 25000 =
14 7MLD ;ﬂlavfm 1 109, City Centre, ﬁ 150000
| eeru Baccha Park, Meesut B | 220323-260323 | 18.042023 125000 %
Ltd, 55 21.03.23 05.04.2023 25000 25000
s 10 MLD Lohiya Nagar i ﬁ)cg‘ccl?; eCI:r;pe[rl: td,g 125000
Meerul Baccha Park, Mosruit dg’, 22.03.23 - 26.03.23 18.04.2023 125000 2
p‘.
. M/s RCC Developers Ltd, 21.03.23 05.04.2023 25000 25000 Total
16 S M.th:;:a[bdmagar 109, City Centre, 75000 EC=825000/- RC letter sent to DM
Baccha Park, Meerut E 22.03.23 - 26.03.23 18.04.2023 125000 50000 Recovered= |Ref. no.-H03475/UPPCB/CL
— Meerut 7
: M/s RCC Developers Lid, ¥4 21.03.23 05.04.2023 25000 25000 125000/- 1645/STP Meerut/2023-24
17 i 109, City Centre, | 125000 | Balance= Date-30.11.23
Meens Baccha Park, Meerut 220323-2603.23 | 18.04.2023 125000 - 700000/~
» M/s RCC Developers Ltd, $4 21.03.23 05.04.2023 25000 -
18 6 MLD r\];a.k:shapuri\arl'l 109, City Centre, I 150000
eerut Baccha Park, Mcerut §§ [ 22.03.23-26.03.23 18.04.2023 125000 -
Lid, ¥ 21.03.23 05.04.2023 12500 w
5 MLD Modipuram Tiraha MisRCE [?BVEIO]JCI‘S "M 75000
19 109, City Cenire, !
MEa Baccha Park, Meerut 22.03.23 - 26,03.23 18.04.2023 62500 -
4.50 MLD Kalindi Vihar, Project Manager, Unit-35, 8 L 2023 175000 . RC letter sent to DM
- Agra C & DS, UPJN (Urban), Agh 0523 -1380 s Ref. no.-HO3210/TTPPCR/CI.
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i S " ‘ » District wise
. ’ Total EC Amount
SL iy inw
. District Name of STP O&M By g Peci vl Dol EC (From Oct, 2022) Recoverd Ralance o ha[:nfc Remark
No EC Imposed Imposed : amount (in
(in Rs.) & Date
Rs.)
Aga 30000 3
s 36 MLD Sadarwan Project Manager, Unit-35, T P — — =il 1643/STP Agra/2023-24
; (Bichpuri) New , Agra | € & DS, UPIN (Urban), Agra L =052 ! ol Date-23.11.23
201222-030123 | 01.02.2023 150000
17.01.23-140223 | 01.03.2023 290000 RerRC l:g@f{‘hﬁ?g’ i
22|  Firozabad 03 MLD Firozabad | Jal Kal Nagar Ni i - 0 e
- PR agar Nigam, Firozabad | |5 993 - 19.02.23 10.03.2023 50000 o /644/STP Firozabad/2023-24
. Date-17.11.23
24.02.23 -28.02.23 05.04.2023 50000 735000
M/s Triveni Engineering &
5 ; 67 MLD Mohammadpur, Industries Ltd. 195000
2 i : 4 ~
23|  Firozabad Cuciom Tt | A Hosar Cotigien, Wi 201222-100123 | 01.022023 390000 PR e 195000
[l Extension, Noida
09.0122-13.11.22 | 29122022 50000
17.1222-23.12.22 | 06.01.2023 70000
29.12.22- 11.01.23 01.02.2023 140000
- RC letter sent to DM
csnipsam | M Chaudhay Engincering O amas | 0103208 270000 Ref. no.-HO32127UPPCB/CL
24| Etawah 165 MLD Saifal | Works, 4671559, Sarai Shekh e $80000 880000 | /639/STP Saifa/2023-24
N T Tikonia, Etawah 21.02.23 - 23.02.23 10.03.2023 30000 Date-23.11.23
13.06.23 - 20.06.23 19.07.2023 80000
11.0723-17.07.23 | 02.08.2023 70000 "
16.08.25 - 23.08.23 11.09.2023 $0000
16.10.23-24.10.23 21.11.2023 90000 p =
09.1122-25.1122 | 29.12.2022 340000
T 17.12.22-24.12.22 06.01.2023 160000 RC letter sent to DM
: xeculive Engineer, =
| 23MLD STP &t Mauja s 25.1222-1001.23 | 01.02.2023 340000 E Ref. no.-H0321 1/UPPCB/CL
25| Mainpul | 42 Padaria, Mainpuri ‘é’:jﬂ‘ﬂﬁ:ﬁ‘j 170123140223 | 01.032023 580000 1700000 | 1700000 | 0/STP Mainpuri/2023-24
; 15.02.23 - 24.02.23 10.03.2023 200000 Date-23.11.23
25.02.23 - 28.02.23 05.04.2023 80000
Executive Engineer, Nirmaan | 3 1922 .0.11.22 29.12.22 210000
% 0.805 MLD Ahara Road, Khand, ~ —
Zone-A, Anoopshahar UP Jal Nigam (Urban),
o e 121222-25.1222 | 060123 140000
10.10.22 - 24.10.22 09.12.2022 150000
RC letter sent 10 DM
1.75 MLD Ahara Road, Mis Va-Tech Wabag Lid, 25.1022-20.11.22 29.12.2022 270000 Ref. no.-H03245/UPPCB/CL)|
27 Shivanand Ashram) Zone-| Shakt Khand -4, Indirapuram, - 630000 7/STP Bulandshahr/2023-
e Mmpsmh:, el vy 121222-26,1222 | 06012023 150000 e .
B ‘ Date-23.11.23
27.12.22-01.01.23 01,02.2023 60000 PRt
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s * Total EC A District wise *
sl. Time Period in which | Date of EC o g EC balance
N District Name of STP 0&M By X ] (From Oct, 2022 ) Recoverd Balance - Remark
o EC Imposed Imposed : &D amount (in
(in Rs.) ate Rs.)
04.09.23 - 18.09.23 05.10.2023 150000
M/s LC Inlra Pvi Lid, - 1910000
1.5 MLD Anoopshahar | 1.5 MLD STP Near Shivanandan -09.10.23 26.10 210000
a8 Zone A (NGRBA) Ashram, Anoopshahr town (Zone A LA SRS SO0
A), Bulandshahr
10.10.23-23.10.23 20.11.2023 140000 - -
014.09.23 - 10.09.23 05.10.2023 70000 RC letter sent to DM
Ref. no.-H03245/UPPCB/CL
- M/s LC Infra Pvt Ltd, =2 /647/STP Bulandshahr/2023-
MLD STP Zone-B 1.0 MLD STP Near Sohamtau 430000 24
29| Bulandshahr Anoopshahar Ashram, Anoopshahr town (Zone 18.09.23 -09.10.23 30.10.30%4 Z2000 Date-23.11.23
B}, Bulandshahr o
10.10.23-23.10.23 20.11.2023 140000 - =
Executive Engineer, 220000/-
30 Etah 24 MLD Manpur Etah UP Jal Nigam, 20.10.22 - 30.10.22 09.12.2022 220000 (06.10.2023) - s i
Etah .10,
y — RC letter sent to DM
e . no.- 0/UPPCB/C
31| Kasganj | 15 MLD Kasganj, Aligarh UP Jal Nigam, 18.11.22-22,11.22 29.12.2022 100000 £ 100000 100000 ':‘g; 6?;’!:”?1121&:1] w292 4L
 Aligani 2
fotegesl Al Date-17.11.23
i 03.10.22 - 16.10.22 09.12.2022 525000
M/s Suez India Pvt. Lid.,
Titanium Shalimaar Corporate 2.19.12.22 06.01.20
3 345 Nﬂ_fuscgéﬁhanvara, Park, 704, 705-A &B, Pickup 06.12.2 12 .01.2023 525000 = 2325000
Building Rd, Vibhuti Khand, 20.12.22 - 09.01.23 01.02.2023 787500
Gomti Nagar, Lucknow
10.01.23 -22.01.23 01.03.2023 487500
03.10.22 - 16.10.22 09.12.2022 525000
M/s Suez India Pvt. Ltd.; n
| Titanium Shalimasr Corporate 061222 -19.12.22 06.01.2023 525000 it inter petie Db
33 36 MLD STP, Daulatganj, [ . 704 705-4 &B, Pickup - 2325000 Ref.
Lucknow iviine Rd. Vibhuti Khand 20.12.22 -09.01.23 01.02.2023 787500 OF- 0o,
fiha L 7862500 | HOSSSIUPPCBICLIGS734
ucknow omti Nagar, Lucknow 23-
10.0123-22.01.23 | 01.03.2023 487500 SMEDTTE ‘,;:d““’wm""

—
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!5| | e Time Period in which | Date of EC Tetl e ‘ ';‘E"i“ i
N'; District Name of STP O&M By cr Cl LI R i (From Oct, 2022) Recoverd Balance - balunfe Remark
2C Imposed Imposed . amount (in
(in Rs.) & Date Rs.)
M/s SN Envirotech Pvt. Lid, Date-12.01.2024
37.5 MLD Awas vikas FF-90/32, Okhla Industrial Arca
15 b i EATD T Bt 1. 03.10.22 - 27.10.22 09.12.2022 937500 = 937500
MNew Delhi
03.10.22 - 30.10.22 09.12 2022 700000
’ M/s RCC D
» 6.5 MLD Awas vikas e C.“"‘g"“’“ L, 31.1022-21.0122 | 29.122022 550000 —
Parishad STP, Lucknow s “
Baccha Park, Meerut 22.11.22-19.12.22 06.01.2023 700000
20.12.22 -01.01.23 01.02.2023 325000
07.11.23-28.11.23 12.12.2023 550000
M/s Deputy Chicef Engincer,
37| Varanasi 1I2MLD BLWSTP | pojras Locomotive Works, - - 1925000 1925000 %
Varanasi S 29.11.23-12.12.23 24.01.2024 350000
13.12.23 -22.01.24 12.02.2024 1025000
N M/s Project Manager, 6.8 MLD,
38 & “&DU;MM“ vamuna Pollution Control Unit, | 07.1123-28.11.23 | 12.12.2023 440000 e 440000 "
S U.P. Jal Nigam (Rural), Agra
M/s Project Manager, 14.5 MLD,
B i | Trans-yemin, | vamuna Polluion Coatrol Ui, | - 311023 281123 | 12122023 580000 % 580000 1440000 =
amunapar, Mathura | 15 p_ja1 Nigam (Rural), Agra
}_ 31.1023 -28.11.23 12.12.2023
276 Goverdhan STP M/s Executive Officer, 2.76 L1 290000
40 ' "‘ﬂ'DM . e MLD, Nagar Panchayat - 420000 -
i Govardhan, Govardhan Mathura| 29,1123 - 11.12.23 24.01.2024 130000
Total EC Imposed 67765000 5,40,000

22




S wow welt ey O S LiFE

UTTAR PRADESH POLLUTION CONTROL BOARD W Lifestyle for
i 23(11]2:2

0%2 _
e w}ém : 74 UPPCB/CL/641/STP Ghaziabad/2023-24

AAGG—IRAGTETE,

Hio ¥0—9454417565
fave: SUg-—TEER & SedumaRl 56 YHoydosio vHodiodo, S aRIgR a1 70 WHOYHOSI0

whodiofo gaser, fsprrr, witweg & fvg vy dd gro afRfg gafadiy

0 2 € 1 5 .10 20 O O G e e B
HEIGY,

YT AU @ SedEAdil 56 YHOUW0SI0  ywodiodo, sfeRigrA wRn
70 THOUwOSI0 Ywodiodio gaRer, AR, MwEe & feg 48 Ty @ 1 6@
93394 / Foofiowiodio / Hiovsio / 569 / Hodlodlo & wHogoiodio—~ Fowo /23, fAATa-11.05.2023
Ud Gem-uE 94625 / godiodiowlodlo / Woveo /568 / THociofio & ¥ogodiodio— govflo /23,
f@siie— 30052023 e uA HEy-vd 90115/ Pododiodiodlo / Hioveio /569 / wEodioflo &
ogoStodto— fowfio /22, fa=iie 01032023 wwer & W & R gafeedlla aftgff @1 W
YBU FX BT FE N, O wHodofo Hf wEifte @ e ff ysifea ¥ SEw uT @ g W
ool @& fawg wafavei afigfd sfRifta ow & 15 Raew 4 o@ oty v a€ &
FeiRe @ & oo S s 2y FERm o mr or g weffa modiofo g il
vafaefiy afogfd smafd wow 61 @ @K § o 98 @ T 81 e Rwieer wiodiodlo w
T ygwYr a4, el g PeiRa mgseg= @ sgur yufaviiy aftgff @ siwer

SuNT faaRor e 8-
WO | WNUR BT | gOIE /e @l M 9 gal e el sl gulo afRIfe gato
w0 Gl gafaeeiiy aftglf afRifte o of & afftf w1 Reiw | afigff & guufyr
(w2 )
11.05.2023 262500 /-
5 SIS el a2 s
mﬁ ¢ after wWe—4 s
e . 30.05.2023 225000/~
A — aiftremdt aiffreran, fmfor @os
maﬂm ('QQFI). Jono G‘]Eﬂ!%’lq
) (i), dio—o, Waev—1, 01.03.2023 262500/ -
R #rRo€Iowo,
RTHIE
750000/-
g s wafewdin afmff (G 3) (w0 Wiy W A
_ESIR 1)

aer oMy R ¥ aftfa vwodiofo & whe sifva AR wufeeela afogfd
56 HONE0E0 THodiodo, sievigwd W RS 11.05.2028 S w0 262500/~ (F0 2 ARY INIS
BWIR UiE Wl AE) + @6 30.05.2023 $T ®0 225000/~ (F0 B o/Rg vedRd FWR HIH) a¥r

Aell—12dl, Bt @, Ml s T .C.-12V, Vibhuti Khand, Gomti Nagar

H—- 226010 Lucknow — 226010

e 522-2720831, Phone : 0522-2720831, 2720828
e 0522 - 2720764, 2720676 Fax s 0522 - 2720764

9w  info@uppch.com 2 3 Email : mfo@uppeb.com

dwge  www.upneb.com WebSite: www.uppcb.com
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70 THoywoslo gwodlodlo gedel, faw R, miraEe W faNi® 01.032023 BT W0 262500/
(%0 31 T T EAR UIF A AH) A ol P Y- B A T BeAd g2 womo
wqul friEe @18 & e §w oife sfitear, e wve, Tl TR aw@w Rug 8 & @@
"l 701502010002104, IFSC w1 UBINO570150 3 5P $vart @1 Srfard o §¢ o @
gfaa &% 1 FE FW)

Hersm—-aegft |
‘§ jfil‘i
(a1 @m T7f)
waw vty
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& B, Sovo weuvr e 9, mRwER @ sw Pidw @ i oRa e
afdrr w9 W frefer, mirmae & wrer wile aR age wash ariad
gl W JhARE s

wew uftg
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e \\‘*\‘ . estyle for
ﬁﬁ UTTAR PRADESH POLLUTION CONTROL BOARD \Ié/J e ament

e b g/é‘) '
HeH 4 PCR/CL/659/ STP 130 MLD Jajmau, Kanpur/2023-24 . o ,;?
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Pt We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are discharging
untreated sewage or treated water in rivers by taking samples and verlfy whether effective treatment is being carried out at
STPs already installed and same are meeting parameters prescribed under Water Act and rules framed thereunder. A
cumulative report in this regard shall be filed by Member Secretary, UPPCB within three months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image [ 7]
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§...... Before proceeding further, we may also note further order of this Tribunal dated 06.1 2.2019 in O.A. No. 673/2018
directing as follows:

“XI1. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage o the STPs must be ensured. If this is not
done, the local bodies and the concerned depariments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 3 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakks per month per STP......."
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“....We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are d.-‘schargi.ng
hether effective treatment is being carried

untreated sewage or treated water in rivers by taking samples and verify wi

out at STPs already installed and same are meeting parameters prescribed under Water Act and rules framed
thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three months by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image

PDF......cco..
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8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in 0.4. No. 673/2018

directing as follows:
“XII. Directions:

47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting
up of STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be
ensured. If this is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay

compensation as already directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per

drain, for default in in-situ remediation and Rs. 5 lakhs per STP for default in commencement of seiting up of the STP.
............... 09030
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............. We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the

form of Image PDF...........”
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8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018

directing as follows:
“XIl. Directions:

47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable 1o be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10

lakhs per month per STP......."”
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o We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF.........."
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15. | Durga Talkies Thandi Road ka nala
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17. | Kaleem Ganj Nala
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8......Before proceeding further, we may also note further order of 1

directing as follows:

“X1I. Directions:
47. We now sum up our directions as follows: 2
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i 100% treatment of sewage may be ensured as directed by this Tribunal vide order : hog
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e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated seéwage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF...... »
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:
47. We now sum up our directions as follows:

1. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
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‘e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF..........”
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP... ... *
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“  We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF...........”
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP......."
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“ _We also direct UPPCB to take steps in respect to all local bodies in the State o{‘ UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment i
being carried out at STPs already installed and same are meeting parameters prescribed under Water Acf ﬂ{'id rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within .three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF...........” . )
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.1 2.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i, 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii, Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP.... ..."
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" We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF..........."”
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A4. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

L 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay comp.
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for defa
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as alr

eady directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP... ... d
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“ e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF.........."
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.4. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP........"
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e We also direct UPPCE to take steps In respect to all local bodies In the State of UP which r;fer
dischorging untreated sewage or treated water In rivers by taking samples and verlfy whether effective tr',:r;n::d
Is being carried out at STPs already installed and same are meeting parameters prescribed under Warerl c o
rules fromed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB wit
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three months by e-mall at judiclol-ngt@gov.in preferably In the form of searchable PDF/OCR Support POF and no
in the form of Image PDF..........."
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S. No
1 | Rallway Bridge Drain

‘Name of hl:nln o

3 | Srinagar Drain
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8......Before proceeding further,

we may also note further order of this Tribunal dated 06.12 2019 in OA. No.
673/2018 directing as follows:
“XIl. Directions;
47. We now sum up our directions as follows:

I. 100% treatmeni of sewage may be ensured as directed by this Tribunal vide order dated 28 08.2019 in 0.A. No.
593/2017 by 31.03.2020 atleast 1o the extent of In-situ remediation and before the said date, commencement of setting up of

STPs and the work of connecting all the dralns and other sources of generation of sewage to the STPs must be ensured If this
directed vide order dated 22.08,2019 In the case of riv
encement of setting up of the STP,
l. Timeline for completing all Steps of actlon pi
9 In the presemt case will remain as already directed In defaul,

Is not done, the local bodles and the concerned departments of the States/UTs will be liable to pay compensation as already
er Ganga l.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. § lakhs per STP Sor default n comm
ans including completion of setting up STPs and their commissioning
tll 31.03.2021 In terms of order dated 08 04.201
compensation will be liable 1o be paid at the scale lald down In the order of this Tribunal dated 22.08.2019 in the case of
river Ganga l.e, Rs. 10 lakhs per month per STP... ... it
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AR We also direct UPPCB to take steps In respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within
three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF..........."
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S.No Name of Drain
Post office Nala

1

2

Raja Hela Nala i

7 % A groshodlo, 7% faeell &R afoto Wo—5903 /2017 wafawer qRenm WY 7 I
wie g e gRear 7 o A oiRe arew RATd 21052020 & g e frerag 2-

8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“XIl. Directions:.

47. We now sum up our directions as follows:

L. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast 1o the extent of in-situ remediation and before the said date. commencement of seiting up of
STPs and the work of connecting all the drains and other sources of generation of sewage (o the STPs must be ensured. [f this
is not done, the local bodles and the concerned departments of the States/UTs will be liable to pay compensation as already
direcied vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

. Timeline for completing all steps of action plans including completion of seiting up STPs and their commissioning
fill 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed In default,

compensation will be liable to be paid at the scale lald down in the order of this Tribunal dated 22.08.2019 in the case of
river Ganga l.e. Rs. 10 lakhs per month per STP.,....."
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"erimn. We also direct UPPCB to take steps in respect to oll local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking somples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within

three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF..........."
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S.No Name of Drain
1 Busda Ghat ka Nala/(Sherandajpur)/ Baruda Ghat Drain
2 | Muskatpal Nala
3 | Nala between Bada Math - Chhota Math j
4 | Raja Tiloi Ghat Nala( Gaora Ghat) .
5 | Shivala Ghat Nala '
6 | Soarakh Ghat Muroop Nala/(Tikaitganj)/Sadak Ghat Drain |

7g f& A gHoslodlo, T8 el g1 JMoTo Wo-593 /2017 wEIaRVT WRan WA § o=
yfa gfa sife e 7 s % wika s A1 21052020 & Hww a9 fag &

8.....Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.4. No.
673/2018 directing as follows:

“XIl. Directions:

47. We now sum up our directions as follows:

L 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in 0.4 No.
593/2017 by 31.03.2020 atleast (o the extent of in-situ remediation and before the said date, commencement of setring up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured If this
is not done, the local bodies and the concerned depariments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in insiru
remediation and Rs. 5 lakhs per STP for defoult in commencemeni of setting up of the STP.
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il. Timeline for completing all steps of action plans including completion of setting up STPs and their comp;, tiom
§ " ng

6l 31.03.2021 in terms of order dated 08.04.2019 In the present case will remain as already directed p 4oy,
compensation will be liable to be paid al the scale laid down in the order of this Tribunal dated 22.08.2019 in the cq5, of

river Ganga i.e. Rs. 10 lakhs per month per STP....."
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“ivriee We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within
three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not
in the form of Image PDF...........”
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S.No Name of Drain

1 Railway Bridge Drain

Srinagar Drain

2

I8 f& W gosiiodlo, 3 feeel &1 300 Wo-593 /2017 wafaRvr {Ram WY 7 ary
iy gfea aitw gf<ar g o= A UIRG e f&id 21.05.2020 @ g afe fmaq &

8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default,
compensation will be liable 1o be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of

river Ganga i.e. Rs. 10 lakhs per month per STP....... !
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S. No Name of Drain
Post office Nala

2 Raja Hela Nala
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of selting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. [f this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to Pay compensation as already
directed vide order dated 22.08,2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per _gfr;dm. Jor default in in-sity
remediation and Rs. 5 lakhs per STP for default in commencement af setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed In default,
compensation will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08 2019 in the case of
river Ganga i.e. Rs. 10 lakhs per month per STP........"
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» ..We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or trea ted water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within
three months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not

in the form of Image PDF..........."
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S. No Name of Drain
1 . Busda Ghat ka Nala/(Sherandajpur)/ Baruda Ghat Drain
2 | Muskatpal Nala
3 | Nala between Bada Math - Chhota Math
4 | Raja Tiloi Ghat Nala( Gaora Ghat)
5 Shivala Ghat Nala
6 | Soarakh Ghat Muroop Nala/(Tikaitganj)/Sadak Ghat Drain

7% & A gHoshodlo, 71 fieell §RT f0T0 Wo-593 /2017 wATERwl e WA @ g
iy g it g 3 oy % iR anewr fadie 21.05.2020 & Y 3 feaq -

 8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:
“XII. Directions:
47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order datéd 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, comniencement of setting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setling up of the STP.

il
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8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in

O.A. No. 673/2018 directing as follows:
“XII. Directions.
47, We now sum up our directions as Jfollows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in
OA. No. 593/2017 by 31. 03.2020 atleast to the extent of in-situ remediation and before the said date.
drains and other sources of generation

commencement of setting up of STPs and the work of connecting all the
d. If this is not done, the local bodies and the concerned departments of the
d vide order dated 22.08.2019 in the case of
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river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-sifu remediation and Rs. 5 lakhs per STP for
defaull in commencement of setting up of the STP.
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dalted 22.08.2019 in the case of river
13 The above report shows that some steps have been initiated against non-compliant
ETPs/CETPs/STPs while further steps need to be taken. With regard to industries not having ETP or not
comnected to CETP, pending construction of CETPs as mentioned in the above report, the State PCBs/PCCs
ated pollutants by the industries and such polluting activities

may ensure thal there is no discharge of any unire
must be siopped and compensation recovered,  for the noncompliance, if any, apart from any other legal action in
the State PCBs/PCCs
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. : We also direct UPPCB to take steps in respect to all local bodies in the State of UP
which are discharging untreated sewage or treated water in rivers by taking samples and verify
whether effective treatment is being carried out at STPs already installed and same are meeting
parameters prescribed under Water Act and rules framed thereunder. A cumulative report in this
regard shall be filed by Member Secretary, UPPCB within three months by e-mail at judicial-

;%%gov. in p'l:'eferabfy in the form of searchable PDF/OCR Support PDF and not in the form of Image
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in
O.A. No. 673/2018 directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i, 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in
O0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
commencement of setting up of STPs and the work of connecting all the drains and other sources of generation
of sewage o the STPs must be ensured. If this is not done, the local bodies and the concerned departments of the
States/UTs will be liable to pay compensation as already directed vide order dated 22.08.2019 in the case of
river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for
default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already
directed. In defaull, compensation will be liable to be paid at the scale laid down in the order of this Tribunal
dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP.....

woo.. 13. The above report shows that some steps have been initiated against non-compliant
ETPs/CETPs/STPs while further steps need to be taken. With regard to industries not having ETP or not
connected to CETP, pending construction of CETPs as mentioned in the above repori, the State PCBs/PCCs
may ensure that there is no discharge of any untreated pollutants by the industries and such polluting activities
must be stopped and compensation recovered for the noncompliance, if any, apart from any other legal action in
accordance with law. As regards non-compliant STPs, further action may be completed by the State PCBs/PCCs
and it may be ensured thal there is 100% treatment of sewage and till STPs are set up, atleast in-situ
remediation takes place. However, on account of Corona pandemic which has affected several on-going
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Vv We also direct UPPCB to take steps in respect to all local bodies in the State of UP
which are discharging untreated sewage or reated water in rivers by taking .\-ump!es-- and verify
whether effective treatment is being carried out at STPs already installed and same are meen’rrﬁ
parameters prescribed under Water Act and rules Jramed thereunder. A cumulative report in this
regard shall be filed by Member Secretary, UPPCB within three months by e-mail at judicial-
ngt@gov.in ;;trefembly in the form of searchable PDF/OCR Support PDF and not in the form of Image
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1 Karela Bagh Drain
2 Karela Bagh Drain A-1
3 Karela Bagh Drain A-2
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in
0O.A. No. 673/2018 directing as follows:

“XII. Directions: _

47. We now sum up our directions as follows: o . o |

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order &f'lm'd 28.08.2019 in
O.A. No. 59372017 by 31.03.2020 atleast to the extent of in-situ remediation and before .*fr.-. said date,
cc.'m'meméemem‘ of setting up of STPs and the work of connecting all the drains and other sources of gum-m{mu
of seﬁage to the STPs must be ensured. If this is not done, the local bodies and the concerned departments of ”w_
States/UTs will be liable to pay compensation as already directed vide order J.rh'd ..‘.‘.tL\__TUN in the case ¢ of
river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for

in commencement of setting up of the STP. ' ' _ _ B .
ik f;:' CT imeline for coip!eting all steps of action plans including completion of setting up ‘\JIPS and their
commfssi;ming (il 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already
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Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in

O.A. No. 673/2018 directing as follows:

“XII. Directions:
47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide

O.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
commencement of selting up of STPs and the work of connecting all the drains and other sources of generation
not done, the local bodies and the concerned departments of the

BIW|IR |-

order dated 28.08.2019 in

22.08.2019 in the case of

of sewage 10 the STPs must be ensured. If this is
States/UTs will be liable to pay compensation as already directed vide order dated
river Ganga i.e. Rs. 5 lakhs per month per drain, Sor default in in-situ remediation and Rs. 5 lakhs per STP for

default in commencement of setting up of the STP.
ii. Timeline for completing all steps of action plans including completion of setting up STPs and their

L3

commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already
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directed. In default, compensation will be liable to be pald at the scale laid down in the order of this

Tribunal dated 22.08.2019 in the case of river Ganga i.c. Rs. 10 lakhs per month per STP ... ...
13. The above report shows that some steps have been initiated against non-compliant

ETPS/CETPS/STPs while further steps need 1o be taken. With regard 1o industries not having ETP or nol

connected to CETP, pending construction of CETPs as mentioned in the above reporl, the State PCBs/PCCs

may ensure that there is no discharge of any wntreated pollutants by the industries and such polluting activities
must be stopped and compensation recovered for the noncompliance, if any, apart from any other legal action in -
accordance with law. As regards non-compliant STPs, further action may be completed by the State PCBs/PCCs

and it may be ensured that there is 100% treatment of sewage and till STPs are sel up, atleast in-situ
remediation takes place. However, on account of Corona pandemic which has affected several on-going
activities. the timeline of levy of compensation in terms of order dated 28.08.2019 in O.A. No. 593/2017 read

with order dated 06.12.2019 in O.A. No. 673/2018, of 01.04.2020 may be read as 01.07.2020....
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c S We also direct UPPCB to take steps in respect to all local bodies in the State of UP which ar
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatmer
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act an
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within thre
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in th
form of Image PDF..........."
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A Nc
6732018 directing as follows.

“XII Directions:

47, We now sum up our directions as follows

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. Nc
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up ¢
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If thi
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as alread
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-sit
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioniny
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. [n default, compensatio
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.201 9 in the case of river Ganga i.e. Rs
10 lakhs per month per STP......."
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i We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters preseribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member St:akemry, UPPCB within three

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF........... &
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.4. No.
673/2018 directing as follows:

“XiI. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleas! to the extent of in-situ remediation and before the said date, commencement of setting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned depariments of the States/UTs will be liable to pay compensation as already
directed vide order dated 22.08.2019 in the case of river Ganga ie. Rs 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their conmissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22. 08.2019 in the case of river Ganga i.e. Rs.
10 lakhs per month per STP....... "

............... 09030
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¥ e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and
rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF........... ”
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8....Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:

“X[I. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the exten! of in-situ remediation and before the said date, commencement of setting up aj
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as alread)
directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
1ill 31.03.2021 in terms of order dated 08.04.2019 in the present case W ill remain as already directed. In default, compensatior
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs
10 lakhs per month per STP......."
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UTTAR PRADESH POLLUTION CONTROL BOARD
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"eveee We also direct UPPCB to Lake steps in respect to all local bodies in the State of UP which
are discharging untreated sewage or treated water in rivers by taking samples and verify whether effective
ireatment is being carried out at STPs already installed and same are meeting parameters prescribed under
Water Act and rules framed thereunder. A cumulative report in this regard shall be filed by Member
Secretary, UPPCB within three months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF .........."
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| S BT A
1 Kalyani Sales
2 Braj Transport Nala
3 Chawala Property Dealer - Hathi Gate

—4 Taj Nalla

5 Chikana Nalla (Dhobi Ghat)
6 Kutti Rorad Drain
7 Suger mill Road Drain
8 Indra Basti 1 drain
9 Jamshaid Nai (Near Dhobi Ghat)
10 Pushpanjali Vihar Nala
11 Old Police Chowki Nala
12 Panjabi Barat Ghar
13 Brahmpuri Drain
14 Indra Basti 2 drain
15 Hanuman Mandir Ghanta Ghar
16 Numish camp - Aarti Tant House
17 Kapil Vihar near OHT
18 Indra Basti 3 drain
19 Bhagat Singh chowk ke samne
20 Ashu Sharma
21 Nalla Sadar Thany ky Piche
22 Near Jal Genera; store-Link Road
23 Near shiv Mandir (Dr Mehta)
24 Near Peer Pahalwan Pulia
25 Ansari road Near Dr. NeHa Clinic
26 Numish camp - Rikahaw stand
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_2_8_ " Govind Nagar - S_hﬂni“_'_ri'_“ﬂl Niwas N
9| Pratap Clinic Jain college Road

30 Shiv Bagula Mukhi mandir drain

31 Kapil Vihar Drain

32 Natraj Drycliners

33 State Bank of Patiyala, Pul jogiyan

34 Near Vardan Hospital- Link Road

35 Govind Nagar - Shrim Ganga devi Niwas

36 Railway Drain

37 Gil colony Charch ky pass

38 Police up-Mahanirikshak Niwas

Karamchari Rajya Bima Nigam-Jain college Road

39

40 Jai Lakshmi Furniture House Malhipur Road

41 Swami Dental clinic

42 Dalmandi Pumping station

43 Kotwali Nala (left side of Paondhoi) N

44 Deri Bagh drain

45 Numaish camp

46 Karlya Sahayak Chhetra Prabhandak

47 Parmesti Das Jewellars-Court Road

48 Baba Deep Garment Jain College Road

49 Govind Nagar - Shrim Mohan Niwas

50 Mayur service centre-Link Road

51 Nalla Near Hakikat Nagar Teraha

52 Rajdhani Plywood

53 Jogyan Pull near Ganpati cellphone

Opposite RamTirath school drain (leftside of Paondhoi)

54

55 Macchali Bazar

56 Bharti Dairy - Court Road

£ Satyoug Aashram Nala

58 Bijli Ghar Nala

59 Pathanpur - Ajmer Niwas

60 Sabzi Mandi Pull

61 Sharab Theka ky Samny

62 Khumran Pul Mandi ky Pass

63 Near Janak Hoter

64 Nala Near Taj Nala

65 Janta colony

66 Numaish camp V-Shape

67 Dukhi Bagh

68 Shanti Nagar-1
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69 Shanti Nagar-2
TR
70 | Nalla Near Irrigation Land

71 Nand Vatika
_‘}_2_. Nand Vihar-|
_}'_; Nand Vihar-2
T}I Abdulla Colony
75 | Nai Basti- |
_;E_ Nai Basti-2
77 Badshahi Masjid

78 Radha vihar
7; New Gopal Nagar- |
_8_0_ New Gopal Nagar-2
-Ef Navyug Market
—gz_ Valmiki Colony
E Indra Camp
_§4— Near Janak Nagar
85|  BelowRaiwayLine |
86 | Gaddhe Wali Galj
_8_?_ Near Najirpura
88|  SaketColony
?9—_ Punjabi Bhag-1

90 Punjabi Bhag2 |

91 Punjabi Bhag-3

92 | Near Police ground bhind STP
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

"XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.4. No.
393/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will

be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP......."
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v We also direct UPPCB o take steps in respect to all local bodies in the State of UP which
are discharging untreated sewage or (reated waler in rivers by taking samples and verify whether effective
Ireatment is being carried out at STPs already installed and same are meeling parameters prescribed under
Water Act and rules framed thereunder. A cumulative report in this regard shall be filed by Member

Secretary, UPPCB within three months by e-mail ai Judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF .. ... ..... i
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:
"XII. Directions:

47. We now sum up our directions as follows:

1. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A.
No. 59372017 by 31.03.2020 atleast to the extent of in-situ ¥

emediation and before the said date, commencement of
setting up of STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs
must be ensured. If this is not done, the local bodies and the concerned departments of the States/UTs will be liable 1o
pay compensation as already directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per

month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up
of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed.

In default, compensation will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019
in the case of river Ganga i.e. Rs. 10 lakhs per month perSTP......."
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UTTAR PRADESH POLLUTION CONTROL BOARD
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" We also direct UPPCB 1o take steps in respect (o all local bodies in the State of UP which
are discharging unireated sewage or treated water in rivers by taking samples and verify whether effective
Ireatment is being carried out at STPs already installed and same are meeting parameters prescribed under
Water Act and rules framed thereunder. A cumulative report in this regard shall be filed by Member
Secretary, UPPCB within three months by e-mail at Judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF.........."
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Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

"XI1. Directions:
47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.20]9 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,

and the work of connecting all the drains and other sources

commencement of setting up of STPs
of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed

vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans includi

ng completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08.04.2019 in the

present case will remain as already directed. In default, compensation will
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP........"
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S I 23. Since, cognizance of offence can be taken in the manner as prescribed under
Section 49 (1) of Water Act, 1974 and we are satisfied that neither local bodies for discharging
sewage through drains in rivers have taken effective steps for prevention of discharge of polluted

effluents and sewage into river but even industries are also continuously doing same but no effective
steps have been taken against them.

24. In these circumstances, we direct Member Secretary, UPPCB forthwith to initiate or get
initiated criminal prosecution by lodging criminal complaint in appropriate court for committing
offence under Section 43 read with Section 24 of Water Act, 1974 against the Officersin-Charge of
Municipal Corporations/Municipal Bodies of Saharanpur, Muzuffarnagar, Shamli, Meerut, Baghpat,

Ghaziabad and Gautam Budh Nagar and also initiate criminal prosecution against industries which
are discharging polluting materials in the river =
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- 13. We, therefore, find that effective action for stoppage of discharge of untreated
sewage on the land or river or stream if not taken, officials of GNIDA are responsible and they are in

fact committing an offence under the provisions of Water Act, 1974 for which action is required to
be taken ”
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23. Since, cognizance of offence can be taken in the manner as prescribed under
Section 49 (1) of Water Act, 1974 and we are satisfied that neither local bodies for discharging
sewage through drains in rivers have taken effective steps for prevention of discharge of polluted

effluents and sewage into river but even industries are also continuously doing same but no effective
steps have been taken against them.

24. In these circumstances, we direct Member Secretary, UPPCB forthwith to initiate or get
initiated criminal prosecution by lodging criminal complaint in appropriate court for committing
offence under Section 43 read with Section 24 of Water Act, 1974 against the Officersin-Charge of
Municipal Corporations/Municipal Bodies of Saharanpur, Muzuffarnagar, Shamli, Meerut, Baghpat,

Ghaziabad and Gautam Budh Nagar and also initiate criminal prosecution against industries which
are discharging polluting materials in the river =
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13. We, therefore, find that effective action for stoppage of discharge of untreated
sewage on the land or river or stream if not taken, officials of GNIDA are responsible and they are in

fact committing an offence under the provisions of Water Act, 1974 for which action is required to
be taken ”
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............. We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples an

d verify whether effective treatment
is being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and

rules framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF........... "
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----- Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows:
“XII. Directions:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of seiting up of
STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this

is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already

directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, Jor default in in-situ
remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning
till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation
will be liable to be paid ai the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs.
10 lakhs per month per STP......."
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G nmnnis 73. Since, cognizance of offence can be taken in the manner as prescribed under
Section 49 (1) of Water Act, 1974 and we are satisfied that neither local bodies for discharging
sewage through drains in rivers have taken effective steps for prevention of discharge of polluted
offluents and sewage into river but even industries are also continuously doing same but no effective
steps have been taken against them.

24. Tn these circumstances, We direct Member Sccretary, UPPCB forthwith to initiate or get
initiated criminal prosecution by lodging criminal complaint in appropriate court for committing
offence under Section 43 read with Section 24 of Water Act, 1974 against the Officersin-Charge of
Municipal Corporations/Municipal Bodies of Saharanpur, Muzuffarnagar, Shamli, Meerut, Baghpat,
Ghaziabad and Gautam Budh Nagar and also initiate criminal prosecution against industries which
are discharging polluting materials in the river....... ” .
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